NATIONAL COMPANY LAW TRIBUNAL, CHANDIGARH BENCH,

CHANDIGARH
c::morm Bhawan, Plot No.4B, Sector 27-B, Madhya Marg,
Chandigarh
1A No. 462/23
in
| CP (I1B) no.108/Chd/Pb/2017
INTHE MATTER OF:
KOCHAROVERSEASPVT.LTD. ... CORPORATE DEBTOR
AND
INTHE MATTER OF:
ASHISHA
LIQUDIATOR, KOCHAR OVERSEAS PRIVATE LIMITED
vrven APPLICANT
Versus'
AjitSingh Kocharand Others. @ ... RESPONDENTS
To

Respondentno.:
4. Raj Raniwfo Sh. Dilip Singh rfo # 312, Krishna Nagar, Lawrence Road,
Amritsar-143001.
5. Ajit Singh HUF 131rough Karta- Ajit Singh rlo # 312, Krishna Nagar,
Lawrence Road, Amritsar-143001.
6. Sunshine Enterprises, 1540/201, Second Floor, KachaBagh, SPM
Road, New Delhi-110006.
7.Sona Chand Agro Process, Sangrana Sahib, Tamn Taran Road,
Amritsar-143001,
8. Deepak Trading Company, DhabWasti Ram, Amritsar-143001.
9. Prabir Food Stuff Factory, Village- Varpal, Near Gohlwar Railway
Station, Amritsar-143401. Also at- 4B, Green Acres, Ajnala Road, District
Amritsar-143008
10. Shri Ganesh Rice, Add: Shri Ganesh International Naya Bazar.Delhl-
110006
Whereas, the above named respondent no. 4 to 10 in application bearing
IA No. 462/23 in CP(IB) No.108/Chd/Pb/2017, filed by the liquidator u/s
66 of Insolvency and Bankruptcy Code, 2016 could not be served as the
Notice to respondents retumed undelivered and whereas it has been not
possible to serve you in the ordinary way, therefore, this notice is given by
advertisement directing you to make appearance personally or through
any authorised agent/pleaderin the Tribunal on 29.03.2023 at 10.30 AM.
Take notice that in default of your appearance on the above said date, the
case will be heard and determined in your absence.
By order of the Tribunal,
Registrar NCLT, Chandigarh

INVITATION FOR EXPRESSION OF INTEREST FOR
[AK EDU TECHNOLOGIES PRIVATE LIMITED PREVIOUSLY
ENGAGED IN DISPLAY PANELS, TOUCH SCREENS,
ELECTRONIC DEVICES, TELECOMMUNICATIONS,
INTERNET SERVICES AND COMPUTER RELATED
ACTIVITIES AT 563, EAST MOHAN NAGAR,
AMRITSAR - 143001, PUNJAB]
(Under Reguiation 36A (1) of the Insolvency and Bankruptcy Board of India (Insolvency
RsaoiubonPrmiorComorstePum)Regulaﬂons 2016)

B. The bomrowers, the mortgagors and the guarantors in particular and the public in general
is hereby cautioned not to deal with the property mentioned herein below and any dealings
with the property will be subject to the charge of Kamataka Bank Limited, Panchkula
Branch-Punjab for an amount of Rs.2,61,25,798.01 [Rupees Two Crore Sixty One
Lakhs Twenty Five Thousand Seven Hundred Ninety Eight and Paise One Only] |..
under (I) Rs.1,93,97,749.01 Under Overdraft Loan Account No. 6087000100048101
along with future Interest from 01,03.2023, (il) Rs. 31,55,298.00 Under PS Term Loan
Account No. 6087001800029701 along with future interest from 01.03.2023, (iii) Rs.
35,72,751.00 Under Term Loan Account No. 6087001800032401 along with future | ©
interest from 01.03.2023, Plus costs.

[The Borrower’s attention is invited to provisions of Sub-Section (8) of Section 13 of the Act,
Inrespect of time available to redeam the securad assets |

I

1. All that part and parcel of equitable mortgage with respect of Residential Property
Constructed on land which is part of khasra No.95/18/2/1(3-16) measuring 140.26 Square
yards, Building admeasuring 1819.00sq ft (GF+FF), situated at Waka Patti Makhdoom
Jadgan, Abadi known as Ashok Vihar Colony, Near Pehalwan Chowk, Kutani Road, Inside
M.C limit, Panipat, Harya-na.belonging to Mr. Ramesh Kumar Boundaries: East : 25'4
1/2"Hlo Shyam lal, West: 25'41/2" Hio Gyan Bhai, North : 499" Streel, South : 49'-9°
H/o Prem Chand

2. Al that part and parcel of equitable morigage with respect of Residential Property
bearing House No.238,coonstructed on land admeasuring 2,210.29 Square fest situated
at sector-25 Panchkula Haryana. Belonging to Mrs. Sushma Rani Boundaries: East :
Road 8 M Wide, West: Other Property, North : House No 237, South : House No.239

Sd/-
Place: Panchkula 2 For Kamataka Bank Ltd
Date: 22,03.2023 Chlef Manager & Authorised Officer

cAPRIGIOBAL CAPRI GLOBAL CAPIT.

caritat vimiteo Registered & Corporate Offics = 502, Tower-A, Peninsula Business Park, Senz

Circle Office :- Capri Global Capital Limited 98, 2nd Floor, Pus

Wherdas, the undersigned being the Authorized Officer of Capri Global Capital Lin
and Reconstruction of Financial Assets and Enforcement of Security Interest 4
conferred under section13(12) read with Rule 3 of the Security Interest (Enforcer
issued by the Authorised Officer of the company to the Borrower(s) / Guarantor(s)
amount mentioned in the notice within 60 days from the date of recsipt of the said
repay the amount, notice is hereby given to the Borrower(s)/Guarantor(s) and the |
has taken possession of the property described herein below in exercise of powers
(4) of the Section 13 of the said Act read with Rule 8 of the Security Interest Enft
attention is invited to provisions of sub —section (8) of section 13 of the Act, in re!
secured assets. The borrower in particular and the public in general are hereby ¢
and any dealings with the property will be subject to the charge of CGCL for an an

Interest thereon. ARG o inw e N1 hoa L 0
ﬁ ﬂﬂﬂ.ﬂfﬂhﬁrrm{!}”f 3 +  Description of Secured Asset
Guarantor(s) . . (immovsble Proparty)
1.|(Loan AcnoumNo All Plece and Parcel of House No. 2032/1
LNMELUDO000022632 |Property Admeasuring 71 Yds, Comgp
of our Ludhiana Branch) |Khasra No. 51, 52, Khatta No 696}809 697

Sharanjeet Singh (Borrower) |per Jamabandi for the year 2009-2010, Situ
Malkeet Singh,Manpreet Kaur |Village Lohara, Abadl Azad Nagar, Tehsil and
| (Co-Borrower) Ludhiana, Punjab 141008 , Boundaries as Un
East :- Street 17" Wide , West :- House/ Prog
Sukhwant Singh , North:- ] S Property Dealer , ¢
House/ Property of Gurdeep Singh

-

E Name of me corporate deblor along |AK EDU TEGHHOI.DGIB

with CIN/ PAN PRIVATE LIMITED
PAN:- AAECT5784D
CIN:U72900PB2013FTC037278
2. | Address of the registered office 583, East Mohan Nagar-A, Amritsar -
143001- Punjab
3. | URL of website . —Not Availabls—
4. | Details of place where majority of fixed | No fixed assets available, however
assets are located financial assets are available
5. | Installed capacity of main products/ Services| Nil
6. | Quantity and value of main products/ | Sales for the financial year ended
services sold in last financial year 31.03.2015 - INR 56.29 Crores
7. | Number of employees/ workmen Nil (Unit is non-operational)
8. | Further details including last available Can be sought by sending a request
%d wwmzmrm to Resolution Professional at :
aﬁmmdmmnwﬂht ipebiadiigel coed

9. | Eligibility for resolution applicants under |Can be sought by sar.mding a request to
section 25(2)(h) of the Code is available at:| Resolution Professional at:
irpakedu@gmail.com

10. | Last date for recsipt of expression of interest | 08.04.2023

11.| Date of issue of provisional list of
prospective resolution applicants 18.04.2023

12.| Las! date for submission of objections

13.] Process email id to submit EOI irpakedu@gmall.com
Sdi-
Gurdev Bassi
Resolution Professional
AK Edu Technologles Private Limited

Reg. No. - IBBIIPA-001/1P-P-01633/2019-2020/12504
#1629, Progressive Housing Society, Sector 50-8,

> Chandigarh -160047
Date: 24,03.2023 Email: kpakedu'g;‘nall.wm

Place LUDHIANA Date : 24-03-2023 Sdi- (Authorised Officer) For Ca

Hoges das ailw sBar Regional §

Hotel P:
Central Bank of India e

Rule-8(1) POSSESSION NOTICE SYMBOLIC
(for Immovable Property)
Whereas, The undersigned being the Authorized officer of the Cen

Securitization and Reconstruction of Financial Assets and Enforcement of {
exercise of powers conferred under section 13(12) read with Rules 3 of th
Rules, 2002 issued Demand Notices under section 13(2) dated mentic
borrower(s)/Gurantor(s) to repay the amount mentioned in the Notice(s) bei
receiptof the said Notices.

The borrower(s)/Gurantor(s) having failed to repay the full amount, notice i
property, under parties concerned, and the public in general that the undersi
property described herein below in exercise of powers conferred on him/hé
read with rule 8 of the said rules, on these dates mentioned against below act
The parties concerned in particular and the publicin general are hereby caul
and any dealings with the propertyfies will be subject to the charge of tf
aggregate amount of as mentioned below + future interest thereon and costs,
The borrower’s attentlon is invited to provision of sub-section (8) of se
time available, to redeem the secured assets.

Name r"f_ th-?_b!anch_ Description of the Dm"”_“
Borrower/Guarantor & | blePeaa Deman
Owner of Property mmovable Property Notice

=lolN-FINEIERaEu A Residential Building bearing [01.11.20
Borrower/s: M/s G. R.|Property no. B-X/143/5, Street No. 1, Pat
TRADING CO. Through | Nagar, Bamnala, situated at within the MC limi
Proprietor Mr. Gian Chand | of Bamnala and is situated at Patel Nage
S/o Mr. Amar Nath Since | Bamala, bounded as under:- East: 21' sidi
deceased through his legal | Street 12' wide, West: 20' side, Karam Char
heirs and Guarantors 1. Mr. | Bhadaur (Now open Plot), North: 60" sid:
Lai Chand S/o Amar Nath, | Telephone Exchange, South: 60' side, Pre
2. Mr. Amar Nath S/o Mr. | Chand, Bhim Sain (Now Dr. Bhagwan Dass),
Inder Sain Since deceased | Owned by Mr. Amar Nath and Mr. Lal Chan
through his legal heirs vide sale deed bearing vasika no. 166 dated 1¢

DATE: 24.03.2023 PLACE LUDHIANA

Place: Chandigarh Mobile No.9357052828
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RE% : 9IS
gw,m GROUP OF INSTITUTIONS, NAAC A+
Group of Institetes  CAMPUS: G.T. ROAD, LUDHIANA (PB.)
Applications are invited from dynamic, committed, and

value-based Indian Nationals with proven ability to fill the
following positions on a regular basis :

BACHELOR OF BUSINESS ADMINISTRATION
Associate Professor (1), Assistant Professor (2)
BACHELOR OF COMPUTER APPLICATIONS
Assoclate Professor (1), Assistant Professor (2)
COMPUTER SCIENCE ENGINEERING
Professor (1), Associate Professor (1), Assistant Professor (2)
MATHEMATICS : Assistant Professor (2)
CHEMISTRY : Assistant Professor (1)
Eligibility : Details of the eligibility criteria as per AICTE/UGC and IKG-PTU
Norms, also available on the college website (www.ggi.ac.in)
as per AICTE/UGC/IKG-PTU Norms
Eligible candidates may apply at httpy//tinyurl.com/ggi-recruitment

Last date of application : 07-April-2023
Campus : G.T. Road Khanna, Ludhiana, (PB} Ph. 01628-5214 15

6

GULZAR

INSTITUTE OF PROFESSIONAL STUDIES
Gulzar Group of Institutes  CAMPUS: G.T. ROAD, LUDHIANA (PB.)
Applications are invited from dynamic, committed,
and value-based indian Nationals with proven ability to fill th

following positions on a regular basis: y

PRINCIPAL

Assistant Professor (2)
Medical

Having qualification (Masters & Ph. D.) from any of Medical Lab
Sciences/OTAT/IAMC/FD with minimum of 12 year experience.
MEDICAL LAB SCIENCES :

Associate Professor (1), Assistant Professor (2)

RADIO IMAGING & TECHNOLOGY : Assistant Professor (2)
FASHION DESIGN : Assistant Professor (1)

JOURNALISM AND MASS COMMUNICATION :

Technology- (Anesthesia & Operation Theatre)
Associate Professor (1), Assistant Professor (2)

Last date of application : 07

Campus : G.T.

Eligibility: Details of the eligibility criteria as per UGC and IKG-PTU Norms,

also available on the college website (www.ggi.ac.in)

as per UGC/IKG-PTU Norms

Eligible candidates may apply at http://tinyurl.com/ggi-recruitment
-April-2023

Khanna, Ludhiana, (PB) Ph. 01628-521415

fesns gﬁ'a Indian Bank

5% Te3d, HAAG 49-50, gl HiFE,
¥x gava, Raeg-17-9, 91aIF-160017

A ¥ 0172-2702012, 2701590, 7 * 0172-2704752,
SIS, - . ANAHABAD #® : zochandigarh@indianbank.co.in
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